
S.NO. APPEAL NO. FINAL ORDER DA TE OF ORDER DATE ON

NO.lM/SC ORDER NO. RECEIVED FROM WHICH ORDER
THE PS TO HON'SLE SENT FOR

PRESIDENT DISPATCH
IMEMBERS

FINAL ORDER NO.

1 STI5004512016 F.015511412024 15-03-2024 26-03-2024

!_ STI5282112018 F.015512912024 15-03-2024 26-03-2024

;I STI5376812018 F.015513012024 15-03-2024 26-03-2024

4 ST/53770/2018 F .0/55133/2024 15-03-2024 26-03-2024

5 ST/53771/2018 F.0/55134/2024 15-03-2024 26-03-2024

~ ST/53871/2018 F.0/55135/2024 15-03-2024 26-03-2024

7 ST/53881/2018 F .0/55136/2024 15-03-2024 26-03-2024

_§. ST/53885/2018 F.0/55137/2024 15-03-2024 26-03-2024

~ ST/50177/20197& F .0/55138-55139/2024 15-03-2024 26-03-2024

ST/50345/2019
10 ST/50685/2018 F.0/55339/2024 15-03-2024 26-03-2024

11 ST/50869/2018 F.0/55340/2024 15-03-2024 26-03-2024

12 ST/50556/2017 & F .0/55341-55342/2024 18-03-2024 26-03-2024

ST/50311/2017
13 ST/54523 & 54525/2015 F .0/55345-55346/2024 18-03-2024 26-03-2024
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: fi)EPUTY REGISTRAR I

.CLJst(jms,-Service-Tax-&-cAnti-Gumping~Branch. - -...~..~.
WEEKLYQ/S_P_Ar~t!_ST~T_EMEfoJ_!_ .
FROM 25-03-2024 TO 29~03-2024

uploaded in PDFformat on the CESTATwebsite immediately after signature ofthe Hon'ble members on the same day for the parties and public at large.

Thus all the interested parties and other information seekers under R.T.IAct may download these orders from CESTATwebsite.


